SL. No.108
NAT I()NAL COVIPANY LAW TRIBUNAL

HYDERABAD BENCH
COURT HALL NO: II !

,Video Conference

CORAM: HON’BLE BHASK/\RA PA’\' TULA MOHAN-MEMBER JUDICIAL
CORAM: HON’BLE VEERA BRAHMA RAO ARE KAPUDI-MEMBER TECHNICAL

ATTENDANCE-CUM-ORDER SHEET. ()F THE HEARING or NATIONAL COMPANY LAW TRIBUNAL,
HYDERABAD BENCH, HELD ON 05, 04, 2022 AT 02:00 PM THROUGH VIDE O CONFERENCE

TRANSFER PETITION NO.

COMPANY PET I’HO\‘/APPLICATION NO. Company Petition 1B/6/2022
NAME OF THE C()MPANY : : | Aliens Developers Pvt 1td
'NAME OF TH THE PETI'I‘IONER(S)‘ | Vemuri RKY Naga & 2 others

NAME OF THE RP,SP()\'DFNI(S) 3 T‘A!ic'ns‘l)eveiopers Pvt Ltd
UNDER SECTION . [ TolIBC

ORDER

Learned Counsel for the Fmancml Creditor and Learned Counsel for the
Corporate Debtor appeared in person.

In view of the submissions made by the Financial Creditor, this Petition

stands dismissed as withdrawn. \\w
e

MLMBU p— e MEMBER (J)
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